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To,

The Registrar,

The National Green Tribunal,

Principal Bench,

New Delhi

E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: _Report of the Joint Committee in compliance to Hon’ble National Green Tribunal (NGT),
Principal Bench, New Delhi Order dated 11.05.2023 in O.A. No. 97/2022 in the matter of
Salman Miya Vs State of Uttar Pradesh

Respected Sir,
With reference to the above-mentioned subject Compliance Report in Original Application

No-97/2022 in the matter of Salman Miya Vs State of Uttar Pradesh is hereby submitted for kind
perusal and necessary action please.

Enclosure: Joint report.

Yours Sincerely
M\
\

J ]
(Vikas Wlishra)
Regional Officer

1. Member Secretary, Central Pollution Control Board, Delhi for information

2. Member Secretary, U.P. Pollution Control Board, Lucknow for information.

3. Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.

4. Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.

5. Law Officer-I, U.P. Pollution Control Board, Lucknow for information.

Regional Officer
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 97 OF 2022

IN THE MATTER OF:

Salman Miya ...Applicant
Versus

State of Uttar Pradesh. ...Respondent(s)
INDEX

S.No. Description Pg.No.

1 Status Report in Compliance of Hon’ble National Green 155

Tribunal’s order dated 11.05.2023 in OA 97/2022
2 Annexure | — The minutes of meeting. 56
3 Annexure Il — Copy of Show Cause Notice dated

05.07.2023 issued to M/s M J Recycling Pvt Ltd, Plot No. F-| 57-58
44, M.G. Road Industrial Area, Hapur by UPPCB

4 Annexure llI-Copy of Show Cause Notice dated 05.07.2023
issued to M/s Janseva Metal, Plot No. F-6 and 7, Phase -1, | 59-60
M.G. Road Industrial Area, Hapur by UPPCB

5 Annexure IV - Copy of Show Cause Notice dated
19.07.2023 issued to Moh. Jaki, Plot No. F- 85, MG Road | 61-62
Industrial Area, Hapur by UPPCB

6 Annexure V - Copy of Show Cause Notice dated 20.07.2023
issued to M/s Chinta Mani Yadav, Plot No. F- 86, MG Road | 63-64
Industrial Area, Hapur by UPPCB

8 Annexure VI - Copy of Show Cause Notice dated| 65-66
05.07.2023 issued to M/s Verdeen Chemicals Pvt Ltd, D-11,
UPSIDC Industrial Area, Phase - |, Masoorie Gulawati Road,
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Hapur by UPPCB
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Annexure VII - Copy of notice dated 27.07.2023 issued to
M/s 6R Recycler, F-272, M.G. Road Industrial Area, Hapur
by UPPCB

67
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Annexure VIl — Copy of Show Cause Notice dated
19.07.2023 issued to M/s Tojo Vikas International Pvt Ltd,
Plot No. F-289, 290, 291, UPSIDC Industrial Area, Phase-1,
M.G. Road, Hapur by UPPCB

68-69
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70

12

Annexure X — Copy of Show Cause Notice dated
20.07.2023 to M/s Lakshmi Chem Products Pvt Ltd, F 319
to 322, Phase —| , MG Road Industrial Area, Hapur by
UPPCB

71-72
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Annexure XI — Copy of notice dated 25.07.2023 issued to
M/s Vision Resins and Resol Pvt Ltd , F-273,274 UPSIDC,
Industrial Area, M G ROAD, Hapur by UPPCB

73

14

Annexure XlI — Copy of notice dated 26.07.2023 issued to
M/s Incotech Inks PG, Plot No-F-630 to F-635, UPSIDC,
Phase-Il, M.G. Road Industrial Area, Hapur by UPPCB
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15

Annexure XIll — Copy of Show Cause Notice dated
20.07.2023 issued to M/s AHCO Recycling Company Plot
no. F-583,Industrial area, M.G.Road,Hapur by UPPCB

75-76
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‘Annexure XIV — Copy of notice dated 26.07.2023 issued to

M/s Omson Chemicals , G-285, M.G. ROAD, Industrial Area,
UPSIDC Road No.2, Hapur by UPPCB

77
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Annexure XV — Copy of Show Cause Notice dated
19.07.2023 issued to M/s Parara Udyog, F-195 And F-196,
M.G. Road, Industrial Area, Hapur by UPPCB

78-79
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Annexure XVI — Copy of notice dated 27.07.2023 issued to
M/s Shree Balaji Enterprises , G-34-35 & F-34, M. G. Road
Industrial Area, Hapur by UPPCB

19
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Area, Hapur by UPPCB
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Annexure XVIIl — Copy of notice dated 26.07.2023 issued
to M/s Modern Hardware Pvt Ltd, F-175, 176 177, UPSIDC,
Industrial Area, M.G. Road, Hapur by UPPCB
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Annexure XIX — Copy of notice dated 26.07.2023 issued to
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Annexure XXIV — Copy of Show Cause Notice dated
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Compliance report

In

Original Application No. 97/2022

Salman Miya

Versus

State of Uttar Pradesh

Order Dated -11.05.2023

Filed on Behalf of:

Uttar Pradesh Pollution Control Board
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1. Background

The applicant Shri Salman Miya had sent a complaint by post to the Hon’ble
National Green Tribunal (NGT) alleging that illegal acid and chemical factories
are operating without license as well as burning e-waste in the open in the area
of Village Chivra, PS Dholana, District Hapur by Naseen Muradabadi, Mullah
Javed, Aslam, Shami, Rashid Aslam, M/s P. Textiles, Sayeed, M/s Irshad Janta
Group, Danish, Shakeel. In view of said complaint, Hon’ble NGT had passed
following order dated 04.02.2022: -

“...Having regard to the seriousness of the allegations, it appears
necessary to ascertain the factual position in the matter through a Joint
Committee of the CPCB, State PCB, Superintendent of Police and District
Magistrate- Hapur (Uttar Pradesh). The State PCB will be the Nodal agency for
coordination and compliance....”

In compliance of orders of Hon’ble Tribunal, State Board being the nodal
agency coordinated with Central Pollution Control Board, New Delhi, District
Administration, Hapur and Police Administration, Hapur and inspected the area
in question on 23.04.2022 and on 29.08.2022 and identified defaulter units and
initiated action. Report regarding same has been submitted in Hon’ble Tribunal
on 14.10.2022 and dated 10.12.2022.

2. Order passed by Hon’ble Tribunal on dated 16.03.2023:-

................. 10. In order to verify the factual position regarding running of

any other such hazardous industries in industrial as well as non-conforming

areas of District Hapur, the Joint Committee already constituted is directed to

e
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undertake the requisite visits, verify the factual position and submit its report
regarding compliance with environmental norms by any other hazardous
chemical industries operating in industrial/non-conforming area of District
Hapur within one month by email at judicial-ngt@gov.in preferably in the form
of Word file/searchable PDF/OCR Supported PDF and not in the form of
Image PDF........... ?

3. In compliance to the aforesaid direction Joint committee members was held a
meeting on dated 19.05.2023 for discuss about fact and prepare action plan
towards Hon’ble NGT order dated 16.03.2023. The same minutes of meeting is
annexed as Annexure-I. Further Joint committee of Official of UPPCB, CPCB
and District Administration inspected some industries situated in M.G. Road

Industrial area, Hapur. The observation made during inspections are follows:-

M/s S F Recycling Pvt Ltd. Plot No. F-4. M.G. Road Industrial Area, Hapur:-

e The unit was inspected on 29.05.2023.

e It was observed that the unit is involved in dismantling of E wastes.

e The unit has provided cyclonic dust collector with stack as air pollution control
system.

e The unit was observed operating with valid Consent to Operate and
authorization under Hazardous & Other Waste Rules.

e The unit could not produce records of disposal of hazardous wastes. The unit
informed that it does not generate hazardous wastes. The dismantled E wastes

are sold to respective recyclers.

A
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M/s M J Recycling Pvt Ltd, Plot No. F-44. M.G. Road Industrial Area, Hapur:-

e The unit was inspected on 29.05.2023.
e It was observed that the unit is involved in dismantling of E wastes.

e The unit was found operating without valid Consent to Operate.

In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated
05.07.2023 U/S 31A of Air (Prevention and Control of Pollution) Act. 1981 along
with impositions of Environmental compensation of Rs. 10,000 per day till the

compliance has been done by industry. Annexure-II.

e Photographs taken during visit are as follows :-

M/s Janseva Metal, Plot No. F-6 and 7. Phase -1. M.G. Road Industrial Area,

Hapur:-

* The unit was inspected on 29.05.2023.

e [t was observed that the unit carries out metal casting.

=
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e The unit uses hard coke as fuel in the furnace. The unit has provided a wet
scrubber and a stack of about 15 feet as air pollution control system.

e The unit was found operating without valid Consent to Operate under Air and

water Act.

In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated
05.07.2023 U/S 31A of Air (Prevention and Control of Pollution) Act. 1981, along
with impositions of Environmental compensation of Rs. 10,000/per day till the

compliance has been done by industry. Annexure-III.

e Photographs taken during inspection are as follows :-

M/s Havat E-Recvclers Private Limited. Plot No. F-53 F-54, M G Road Industrial

Area. Hapur:-

e The unit was inspected on 29.05.2023.
e The unit carries out dismantling and recycling of E Waste and manufacturing

of non ferrous copper and brass ingots (through recycling).

W
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e The unit has obtained valid Consent to Operate and authorization under

Hazardous & Other Waste Rules.

e The unit has provided cyclonic dust collector and wet scrubber as air pollution

control system.

e The unit disposes its hazardous wastes through M/s Ramky Enviro Engineers

Ltd, Kanpur Dehat , U.P.

M/s Havat E Recyclers Pvt Ltd . F-55. M G Road . Industrial, Area. Hapur:-

e The unit was inspected on 29.05.2023.

e The unit carries out manufacturing of lead ingots.

e The unit has obtained valid Consent to Operate and has applied for
authorization under Hazardous & Other Waste Rules.

e The unit was observed non operational.

e The unit has provided cyclonic dust collector, bag house and wet scrubber as
air pollution control system.

e The unit disposes its hazardous wastes through M/s Ramky Enviro Engineers

Ltd, Kanpur Dehat , U.P. —

M/s P B Metals, F-61 62. M G Road Industrial Area, Hapur:-

e The unit was inspected on 29.05.2023.
® The unit carries out manufacturing of lead ingots.

e The unit has obtained valid Consent to Operate and authorization under

Hazardous & Other Waste Rules.

e The unit was observed operational.
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e The unit has provided dust settling chamber, cyclonic dust collector, bag house
and wet scrubber as air pollution control system.
o The unit has agreement with Bharat Oil & Waste Management Ltd., Kanpur

Dehat , U.P. for disposal of hazardous wastes.

M/s Krishna Organics, F-99 to 102, MG Road Industrial Area, Hapur:-

e The unit was inspected on 29.05.2023.
e The unit carries out distillation of organic solvents.

e The unit has obtained valid Consent to Operate and authorization under

Hazardous & Other Waste Rules.
e The unit was observed operational .

e The unit was observed using bio-briquettes as a fuel and has installed cyclonic

dust collector as air pollution control system.

e The unit has installed evaporator for effluent treatment. The unit informed that

treated effluent is used in cooling tower.

Moh. Jaki. Plot No. F- 85. MG Road Industrial Area, Hapur:-

¢ The unit was inspected on 29.05.2023.

» The unit was operational. It was observed that the unit is involved in recovery
of metals from E wastes using furnace and treatment with Nitric acid.

e The unit has not obtained valid Consent to Operate and authorization under
Hazardous & Other Waste Rules. The unit was observed operating

anonymously.

Wele?
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e The unit has not installed any air pollution control system for controlling
emissions from furnace and acid treatment process.

e The unit has not installed any effluent treatment plant which indicates that the
generated process effluent is disposed without any treatment.

e The unit was observed using coal which is not an approved fuel for such
industries.

e The unit could not provide any records regarding disposal of hazardous wastes,
indicating that the unit may be disposing its hazardous wastes in unauthorized

manner.

In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated
19.07.2023 U/S 33A of Water (Prevention and Control of Pollution) Act. 1974,
along with impositions of Environmental compensation of Rs. 10,000/per day till

the compliance has been done by industry. Annexure-IV.

e Photographs taken during inspection are as follows :-
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M/s Chinta Mani Yadav, Plot No. F- 86. MG Road Industrial Area, Hapur:-

e The unit was inspected on 29.05.2023.

e The unit was operational. It was observed that the unit is involved in recovery
of metals from E wastes by treatment with Nitric acid

e The unit has not obtained valid Consent to Operate and authorization under
Hazardous & Other Waste Rules. The unit was observed operating
anonymously.

e The unit has not installed any air pollution control system for controlling
emissions from acid treatment process.

e The unit has not installed any effluent treatment plant which indicates that the
generated process effluent is disposed without any treatment.

e The unit could not provide any records regarding disposal of hazardous wastes,
indicating that the unit may be disposing its hazardous wastes in unauthorized

manner.

In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated
20.07.2023 U/S 33A of Water (Prevention and Control of Pollution) Act. 1974,
along with impositions of Environmental compensation of Rs. 10,000/per day till

the compliance has been done by industry. Annexure-V.

e Photographs taken during inspection are as follows :-

WX
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M/s Verdeen Chemicals Pvt Ltd, D-11. UPSIDC Industrial Area, Phase - I,

Masoorie Gulawati Road. Hapur:-

e The unit was inspected on 29.05.2023.

e The unit carries out recovery of metal and metal salts from batteries using

chemical treatments.

e The unit has obtained valid Consent to Operate and authorization under

Hazardous & Other Waste Rules.
e The unit was observed operational.

e The unit has agreement with Ramky U.P. Waste Management Project., for

disposal of hazardous wastes.
e The unit was observed storing hazardous wastes like spent chemicals,

discarded chemical containers etc. in open aear the storm water drain which

WYz
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leads to municipal drain; because of which during rainy seasons, the possibility
of pollution of drain cannot be ruled out.

o The process wastes from the process area were observed being collected in a
storm water drain and in an underground pit.

e It was observed that the unit has not provided any proper arrangements for
scientific and safe storage of hazardous wastes.

e The unit has not provided any Effluent Treatment Plant. The Consent to
Operate granted to the unit does not stipulate quantity of industrial effluent
generated and effluent discharge standards to be complied by the unit.
However, in view of overall process, it is recommended that the unit may be

directed to install an adequate Effluent Treatment Plant.

In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated
05.07.2023 U/S 33A of Water (Prevention and Control of Pollution) Act. 1974,
along with impositions of Environmental compensation of Rs. 10,000/per day till

the compliance has been done by industry. Annexure-VI.

e Photographs taken during inspection are as follows :-

')
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M/s 6R Recvcler, F-272. M.G. Road Industrial Area, Hapur:-

e The unit was inspected on 05.06. 2023.

o The unit carries out recycling and refurbishing of E Waste

e The unit has obtained valid Consent to Operate and authorization under
Hazardous & Other Waste Rules.

e The unit was observed closed. It was informed by the employee present there
that the unit is closed since six months.

e The unit has installed air pollution control system as per conditions of Consent
to Operate.

o It was observed that the unit has provided 04 Pit furnaces, whereas the Consent
to Operate has permitted only 01 pit furnace.

o Further the furnaces are provided with oil / liquid fuel burners and pipelines,

which is not in accordance with the conditions of Consent to Operate.

In view of the above default notice has sent to industry vide letter dated

27.07.2023 Annexure-VII

e Photographs taken during inspection are as follows :-

¥
LN
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M/s Tojo Vikas International Pvt Ltd, Plot No. F-289. 290. 291, UPSIDC

Industrial Area, Phase-1. M.G. Road. Hapur:-

¢ The unit was inspected on 05.06. 2023.

e The unit manufactures menthol.

o The unit has obtained valid Consent to Operate.

¢ The unit was observed operational.

o Tt was informed that the unit does not generate any trade effluent and hazardous
wastes.

e The unit was observed using wooden logs as fuel in the thermopack. Wooden
logs are not approved fuel as per orders of Commission for Air Quality
Management in National Capital Region and Adj oining Areas.

e The unit was observed using wooden logs as fuel in the thermopack. Wooden
logs are not approved fuel as per orders of Commission for Air Quality
Management in National Capital Region and Adjoining Areas.

e The air pollution control system (cyclonic dust collector) provided by the unit
was observed dysfunctional and emissions were observed leaking from the

stack provided to the thermopack.

W'y s
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In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated
19.07.2023 U/S 31A of Air (Prevention and Control of Pollution) Act. 1981, along
with impositions of Environmental compensation of Rs. 9,75,000/- the compliance

has been done by industry. Annexure-VIII.

e Photographs taken during inspection are as follows:-

M/s Sojal Petro Chemicals Industries, Plot No. F-292 & 298- 299, MG Road

Industrial Area, Hapur:-

e The unit was inspected on 05.06. 2023.

e The unit carries out manufacturing of thinner and distillation of organic

solvents.

o The unit has obtained valid Consent to Operate and authorization under

Hazardous & Other Waste Rules.
e The unit was observed non operational . It was informed that the unit is non

operational since one month because of maintenance.

X7
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e The consent to operate issued to the unit has not stipulated the quantity of
industrial effluent discharge and discharge standards. The unit has not installed
effluent treatment plant. However, in view of overall process of the unit and
likelihood of generation of effluent in the event of entry of storm water to the
process area or storage area and through activities like equipment cleaning and
process area cleaning, it is recommended that the unit may be directed to

provide adequate effluent treatment plant.

In view of the above default notice has sent to industry vide letter dated

26.07.2023 by UPPCB. Annexure-IX

M/s Lakshmi Chem Products Pvt Ltd. F 319 to 322. Phase -1 . MG Road

Industrial Area. Hapur:-

e The unit was inspected on 05.06. 2023.

e The unit carries out manufacturing of thinner through mixing of organic

solvents.

e The unit was observed operational.

e The unit has not obtained Consent to Operate and authorization under
Hazardous & Other Waste Rules.

e The unit was observed storing hazardous chemicals viz. Ethyl Acetate and
Toluene. However, the unit could not provide any evidence regarding disposal

of hazardous wastes (empty barrels of hazardous chemicals).

In view of the above default as per recommendation of RO, UPPCB,

Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated

S o772
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20.07.2023 U/S 31A of Air (Prevention and Control of Pollution) Act. 1981, along
with impositions of Environmental compensation of Rs. 10,000/per day till the

compliance has been done by industry. Annexure-X.

e Photographs taken during inspection are as follows:-

M/s Vision Resins and Resol Pvt Ltd . F-273.274 UPSIDC, Industrial Area, M G

ROAD. Hapur:-

o The unit was inspected on 05.06. 2023.
e The unit manufactures Phenolic Resins

e The unit has obtained valid Consent to Operate and authorization under

Hazardous & Other Waste Rules.
e The unit was observed operational.
e The unit was observed using LPG as fuel in thermopack.

e The unit disposes its hazardous wastes to Bharat Oil & Waste Management

Ltd., Kanpur Dehat , U.P.
e The Effluent Treatment Plant of the unit was not in working condition. The unit

informed that it generates less than 0.5 KL per day of process effluent. It

W
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operates its Effluent Treatment Plant batch wise after sufficient collection of
effluent.

e To verify the operational status of Effluent Treatment Plant, the unit was again
inspected on 20.07.2023. It was observed that the Effluent Treatment Plant of
the unit was still not in working condition. It was also observed that the unit
has provided bypassing arrangement of effluent from the collection tank to the

municipal drain.

In view of the above default notice has sent to industry vide letter dated

25.07.2023 by UPPCB. Annexure-XI

e Photograph taken during visit on 20.7.2023.

M/s Leena Organics Pvt Ltd, A-11 and 12. Phase-2. UPSIDC Industrial Area,

M.G. Road Hapur:-

e The unit was inspected on 05.06. 2023.

e The unit manufactures organic chemicals through waste solvent distillation.

WY

13-



303

e The unit has obtained valid Consent to Operate and authorization under

Hazardous & Other Waste Rules.
e The unit was observed operational.
e The unit uses bio briquette as fuel in its 3 TPH boiler

e The unit has installed cyclone dust collector and wet scrubber as air pollution

control system.

e The unit has installed Effluent Treatment Plant for treatment of trade effluent.

M/s Incotech Inks PG. Plot No-F-630 to F-635. UPSIDC. Phase-II. M.G. Road

Industrial Area. Hapur:-

e The unit was inspected on 05.06. 2023.

e The unit manufactures ethyl acetate using ethyl alcohol and acetic acid.

e The unit has obtained valid Consent to Operate.

e The unit was observed non operational. The unit informed that it is non
operational since 10 days because of maintenance work.

e The unit uses bio briquette as fuel in its 5 TPH boiler.

e The unit has installed wet scrubber as air pollution control system.

e The consent to operate issued to the unit has not stipulated the quantity of
industrial effluent discharge and discharge standards. The unit has not installed
effluent treatment plant. However, in view of overall process of the unit and
likelihood of generation of effluent in the event of entry of storm water to the

process area or storage area and through activities like equipment cleaning and

74
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process area cleaning, it is recommended that the unit may be directed to

provide adequate effluent treatment plant.

e The unit has not obtained authorization under Hazardous & Other Waste Rules.

In view of the above default notice has sent to industry vide letter dated

26.07.2023 by UPPCB Annexure-XII.

M/s AHCO Recycling Company __ Plot no. F-583.Industrial __ area,

M.G.Road.Hapur:-

e The unit was inspected on 05.06. 2023.
e The unit is involved in recycling of waste plastic.

e The unit was found operational without obtaining Consent to Operate from

Uttar Pradesh Pollution Control Board.

In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated
20.07.2023 U/S 31A of Air (Prevention and Control of Pollution) Act. 1981, along
with impositions of Environmental compensation of Rs. 7,500/per day till the

compliance has been done by industry. Annexure-XIII.

e Photographs taken during inspection are as follows:-

9
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M/s Greeniva Recveler Pvt Ltd . Plot No. G-284. M.G ROAD. Industrial Area,

Hapur:-

o The unit was inspected on 07.06.2023.

e The unit was observed closed since one year as informed by the security guard

present there.

e The unit has obtained valid consent to operate for dismantling and segregation

of e-waste.

M/s Omson Chemicals , G-285, M.G. ROAD, Industrial Area, UPSIDC Road

No.2, Hapur:-

e The unit was inspected on 07.06.2023.

e The unit manufactures metal finishing chemicals by mixing orthophosphoric
acid and sodium silicate.

e The unit was observed operational.

e Unit could not produce any evidence regarding disposal of hazardous waste
viz. empty containers of orthophosphoric acid.

e The unit is likely to generate process of effluent through activities like floor
washing, equipment washing etc, however the unit has not provided effluent

treatment plant.

In view of the above default notice has sent to industry vide letter dated

26.07.2023 by UPPCB Annexure-XIV.
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M/s Arsh Recvcling Pvt Ltd . F-203. UPSIDC Industrial Area, M.G. Road,

Hapur:-

e The unit was inspected on 07.06.2023.

e The unit was observed operational.

e The unit has obtained valid consent to operate and authorisation under
hazardous waste rules.

e The unit is involved in dismantling segregation and recycling of e-waste.

e The unit has installed cyclone dust collector and wet scrubber as air pollution
control system to stack of 30 m.

e The unit disposes its hazardous waste through M/s UP Waste Management

Project, Kanpur Dehat, Uttar Pradesh.

M/s Parara Udvog. F-195 And F-196. M.G. Road. Industrial Area, Hapur:-

e The unit was inspected on 07.06.2023.

e The unit was observed operational.

e The unit has obtained valid consent to operate.

e The unit carries out reconditioning of contaminated barrels and containers
through washing with water.

e The Effluent Treatment Plant of the unit was observed defunct.

e The unit has provided arrangements for bypassing untreated effluent to the
municipal drain adjacent to the unit and the unit was observed bypassing

untreated effluent to the said municipal drain
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e The unit could not produce any evidence of disposal of hazardous wastes. The
unit could not produce any evidence of disposal of hazardous wastes.

e In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice
dated 19.07.2023 U/S 33A of Water (Prevention and Control of Pollution) Act.
1974, along with impositions of Environmental compensation of Rs. 10,000/per

day till the compliance has been done by industry. Annexure-XV.

e Photographs taken during inspection are as follows:-

M/s_Shree Balaji Enterprises . G-34-35 & F-34, M. G. Road Industrial Area,

Hapur:-
e The unit was inspected on 07.06.2023.
eV
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e The unit was observed operational.

e The unit has obtained valid consent to operate and authorisation under

hazardous waste rules.
e The unit manufactures lead ingots by recycling of waste batteries
e The unit has installed wet scrubber as air pollution control system.

e The unit could not produce any evidence of disposal of hazardous wastes.

In view of the above default notice has sent to industry vide letter dated

27.07.2023 Annexure-XVI

M/s R S Organics Pvt Ltd, F-156-159. M. G. Road Industrial Area, Hapur:-

e The unit was inspected on 07.06.2023.
e The unit was observed operational.

e The unit has obtained valid consent to operate and authorisation under

hazardous waste rules.
e The unit manufactures Formaldehyde.
e The unit has installed effluent treatment plant for treatment of process effluent.
e The unit has installed cyclonic dust collector as air pollution control system.

e The unit disposes its hazardous wastes through M/s Bharat Oil & Waste

Management Ltd., Kanpur Dehat , U.P.
o The unit has production capacity of 30 MT/day of Formaldehyde.

e The unit informed that it has storage capacity of 250 KL of Formaldehyde.

N
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e In view of threshold quantity of Formaldehyde stipulated in Manufacture,
Storage and Import of Hazardous Chemical Rules, 1989, the unit is require
prepare on-site emergency plan containing details specified in the said rules
and is required to prepare the safety audit report and has to update the safety
audit report once a year by conducting a fresh safety audit and forward a copy
of it with his comments thereon within 30 days to the concerned Authority as
stated in the said rules. However, the unit could not show any records regarding
on-site emergency plan and safety audit report.

In view of the above default notice has sent to industry vide letter dated

26.07.2023 by UPPCB Annexure-XVII

M/s Modern Hardware Pvt Ltd, F-175, 176 177, UPSIDC, Industrial Area, M.G.

Road. Hapur:-

o The unit was inspected on 07.06.2023.
e The unit was observed operational.

e The unit has obtained valid consent to operate for manufacturing of Building

Hardware Goods with Zinc, Chrome & Nickle Plating.
o The unit has installed effluent treatment plant for treatment of process effluent.

e The unit has installed wet Scrubber as air pollution control system.
e The unit disposes its hazardous wastes through U.P. Waste Management
Project , Kanpur Dehat , U.P. However, The unit could not show authorization

under hazardous wastes rules.
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In view of the above default notice has sent to industry vide letter dated
26.07.2023 by UPPCB Annexure-XVIII

M/s SRK Enterprises . F-144. Phase-1. M.G. Road, Industrial Area, Hapur:-

e The unit was inspected on 07.06.2023.

e The unit was observed operational.

e The unit has obtained valid consent to operate and authorisation under
hazardous waste rules.

e The unit carries out recovery of solvents through distillation.

e The unit disposes its hazardous wastes to Bharat Oil & Waste Management
Ltd., Kanpur Dehat , U.P.

e The unit has provided effluent treatment plant for treatment of process effluent
_ Effluent Treatment Plant was not being operated and was not in working
condition. The dosing equipment above the dosing tank were observed defunct
The unit informed that it started its operations on 31.5.2023. It operates
Effluent Treatment Plant batch wise and shall operate Effluent Treatment Plant
after collection of sufficient process effluent. The unit informed that it is in
process of repairing its effluent treatment plant,

e To verify the operational status of Effluent Treatment Plant, the unit was again
inspected on 20.07.2023. It was observed that the Effluent Treatment Plant of
the unit was still not in working condition. The dosing equipment above the

dosing tank were still observed defunct and dried.
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e No improvement in the condition of effluent treatment plant was observed even

after one and half months. This indicates that the unit does not run its effluent

treatment plant regularly and carries out unauthorized discharge of effluent.

In view of the above default notice has sent to industry vide letter dated

26.07.2023 Annexure-XIX

e Photographs taken during inspection on 20.7.2023 are as follows :-

Area, Hapur:-

The unit was inspected on 07.06.2023.

The unit was observed operational.

The unit could not produce consent to operate and authorisation under
hazardous waste rules.

The unit informed that it manufactures Ferrous Sulphate by reacting Sulphuric
acid with iron containing wastes from iron processing industries.

The unit has not installed any effluent treatment plant indicating that the

generated process effluent is disposed without any treatment.

w
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e The unit could not provide any records regarding disposal of process sludge /
spent acid (hazardous wastes), indicating that the unit may be disposing its
hazardous wastes in unauthorized manner.

In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated
05.07.2023 U/S 33A of Water (Prevention and Control of Pollution) Act. 1974, along
with impositions of Environmental compensation of Rs. 10,000/per day till the

compliance has been done by industry. Annexure-XX.

e Photographs taken during visit are as follows :-

M/s B.R.P. Infotech Pvt. Ltd., Plot No. F-394, Phase-1, Industrial Area, M.G.
Road, Hapur

¢ The unit was inspected on 12.06.2023.
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The unit was observed operational. Furnace was not observed being operated
during visit.

The unit has obtained valid consent to operate and authorisation under
hazardous waste rules.

The unit carries out Recycling & Dismantling of E Waste

The unit has installed bag house as air pollution control system.

The unit disposes its hazardous wastes through UP Waste Management Project,

Kanpur Dehat, Uttar Pradesh.

M/s B.R.P. Infotech Pvt. Ltd., Plot No. F-381, Industrial Area, M.G. Road,

Hapur

The unit was inspected on 12.06.2023.

The unit was observed operational.

The unit has obtained valid consent to operate and authorisation under
hazardous waste rules.

The unit carries out dismantling and segregation of E Waste

The unit has agreement with U.P. Waste Management Project, Kanpur Dehat,

Uttar Pradesh for disposal of its hazardous waste .

M/s Shivam Foundry, F-382,M.G. Road Hapur

The unit was inspected on 12.06.2023.
The unit was observed operational.
The unit has obtained valid consent to operate

The unit manufactures LPG stove parts.
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The unit could not produce authorisation under hazardous waste rules. The unit
informed that it does not use any chemical and does not generate hazardous

waste

M/s Angad Organics , Plot No. F-127,Phase-1, UPSIDC M.G. Road Industrial

Area, Hapur

The unit was inspected on 12.06.2023.

The unit was observed operational.

The unit has obtained valid consent to operate and authorisation under
hazardous waste rules.

The unit carries out formulation of pesticides.

The unit does not generate any process effluent as informed.

The unit disposes its hazardous wastes through M/s Bharat Oil & Waste

Management Ltd., Kanpur Dehat , U.P.

M/s MDT Lubricants India Inc , F 125 Phase-1, M.G Road, Hapur

The unit was inspected on 12.06.2023.

The unit was observed operational.

The unit has obtained valid consent to operate of the unit was expired on
31/03/2023.

The unit could not produce authorisation under hazardous waste rules.

The unit was observed using diesel as fuel in thermopack , which is
contravening to the condition of consent to operate.

The unit does not generate any process effluent as informed.

The unit manufactures engine oil, grease etc.
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e The unit could not produce any evidence regarding authorized disposal of
hazardous wastes viz. oil soaked cotton waste..

In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated
28.07.2023 U/S 31A of Air (Prevention and Control of Pollution) Act. 1981, along
with impositions of Environmental compensation of Rs. 7,500/per day till the
compliance has been done by industry. Annexure-XXI.

e Photographs taken during inspection are as follows:-
il
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M/s Epoxy House , F-118 F-119, M.G. Road, Industrial Area, Hapur

e The unit was inspected on 12.06.2023.
WPt
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The unit was observed operational.
The unit has obtained valid consent to operate
The unit carries out cutting of laminated sheets.

No process effluent or process emission generating activity was observed.

M/s Triveni Medichem Pvt Ltd, Plot No. B-12, M.G. Road Industrial Area,

Hapur

The unit was inspected on 12.06.2023.

The unit was observed operational.

The unit has obtained valid consent to operate and authorisation under
hazardous waste rules.

The unit carries out distillation of organic chemicals and production of thinner.
The unit representative informed that its plant was closed since October 2022
and has resumed its operations on 10.06.2023.

The unit has installed cyclonic dust collector and wet scrubber to stack of
Thermopack as air pollution control system.

The unit disposes its hazardous wastes thtough M/s Bharat Oil & Waste
Management Ltd., Kanpur Dehat , U.P .

The consent to operate issued to the unit has not stipulated the quantity of
industrial effluent discharge and discharge standards. The unit has not installed
effluent treatment plant. However, in view of overall process of the unit and
likelihood of generation of effluent in the event of entry of storm water to the

process area or storage area and through activities like equipment cleaning and
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process area cleaning, it is recommended that the unit may be directed to
provide adequate effluent treatment plant.
In view of the above default notice has sent to industry vide letter dated
28.07.2023 Annexure-XXII
M/s A K Metal, Plot No. H-3, M.G. Road Industrial Area, Hapur
e The unit was inspected on 12.06.2023.
e The unit was observed operational.
e The unit is having valid consent to operate and authorisation under hazardous
waste rules.
e The unit carries out manufacturing of lead ingots from waste batteries.
e The unit has installed bag house and wet scrubber to stack of lead smelting
furnace as air pollution control system.
e The unit disposes its hazardous wastes though M/s Sheetala Waste
Management Project., Bulandshahar, U.P.
M/s Lakshmi Chemicals, Plot No. F-24, M.G. Road Industrial Area, Hapur
e The unit was inspected on 20.06.2023.
e The unit was observed operational.
e The unit manufactures printing ink.
e The consent to operate issued to the unit was valid up to 31.07.2019. The unit
failed to produce any consent to operate issued thereafter.
e The unit failed to produce authorisation under hazardous waste rules.
e The unit failed to produce any records regarding disposal of hazardous wastes

viz. spent solvents, process residues, empty container of solvents etc.
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In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued Show Cause Notice dated
28.07.2023 U/S 31A of Air (Prevention and Control of Pollution) Act. 1981, along
with impositions of Environmental compensation of Rs. 7,500/per day till the

compliance has been done by industry. Annexure-XXIII.

¢ Photographs taken during inspection are as follows:-

33
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M/s B N Metals H-35, M.G. Road Hapur

The unit was inspected on 20.06.2023.

The unit was observed operational.

The unit carries out dismantling and recycling of E waste.

The unit has obtained consent to operate

The unit has applied for authorisation under hazardous waste rules.
The unit has installed wet scrubber as Air Pollution Control System.

Only dismantling work was observed being carried out. The pit furnace was

observed non operational.

M/s Hello Aromatics Pvt Ltd, Khasra No-19, M G Road, Village Dhera, Hapur

The unit was inspected on 20.06.2023.

The unit was observed non operational. It was informed that the unit is closed
since 05.05.2023 because of maintenance work.

The unit was observed having valid consent to operate.

The unit has manufacturing facility for chemicals viz. L Carvone, Carvacarol,
Menthol, Menthone and Carvone. The manufacturing process involves
hydrogenation in presence of catalyst and distillation.

The unit shown an invoice which shows that the unit purchased wood on
30.4.2023.

As per conditions of consent to operate, the unit is required to provide effluent
treatment plant and sewage treatment plant. However, the unit has not provided
effluent treatment plant as well as sewage treatment plant.

The unit could not produce authorization under hazardous waste rules.

2
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e The unit could not produce any records of disposal of hazardous wastes viz.
process residue and spent catalyst.

o At the time of inspection, wooden logs are stored in thermopack area. Wooden
logs are not approved fuel as per orders of Commission for Air Quality

Management in National Capital Region and Adjoining Areas.

In view of the above default as per recommendation of RO, UPPCB, Ghaziabad,
Head Office, UPPCB, Lucknow has issued Show Cause Notice dated 28.07.2023
U/S 31A of Air (Prevention and Control of Pollution) Act. 1981, along with
impositions of Environmental compensation of Rs. 7,500/per day till the
compliance has been done by industry. Annexure-XXIV.

e Photographs taken during inspection are as follows : -
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M/s More Bricht E Waste Recvcler Private Limited. C - 78. Phase - III. M.G.

Road Industrial Area, Hapur:-

e The unit was inspected on 20.06.2023.
e The unit was observed non operational. It was informed by the security guard

present there that the unit is closed since about a week.
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The unit has obtained consent for dismantling, segregation and recycling of E

Waste and has obtained authorisation under hazardous waste rules.

M/s Esquire Estates Private Limited, F-685to 688 M.G. Road Industrial Area,

Hapur:-

The unit was inspected on 20.06.2023.

The unit was observed non operational. It was informed by the security guard
present there that the unit is closed since 16 February , 2023.

The unit has obtained consent for production of Formaldehyde (2000 Metric
Tonnes/Month).

It was observed that the unit has provided 03 tanks of 180 MT each for storage
of formaldehyde.

In view of threshold quantity of Formaldehyde stipulated in Manufacture,
Storage and Import of Hazardous Chemical Rules, 1989, the unit is require
prepare on-site emergency plan containing details specified in the said rules and
is required to prepare the safety audit report and has to update the safety audit
report once a year by conducting a fresh safety audit and forward a copy of it
with his comments thereon within 30 days to the concerned Authority as stated
in the said rules. Hence, it is recommended that the unit may be directed for the
same.

In view of the above default notice has sent to industry vide letter dated

26.07.2023 by UPPCB Annexure-XXV

M/s R.S. Enterprises., Plot No. F-689, M.G. Road Industrial Area, Hapur:-

WPV
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e The unit was inspected on 20.06.2023.

e The unit was observed operational.

e The unit could not produce consent to operate and authorisation under hazardous
waste rules.

o The unit carries out processing of E Waste. It was observed that E waste is
grinded and the finely ground E Waste is conveyed to an area having continuous
running water so that heavy metal containing portion is settled down and lighter
portion is washed off.

o The unit has not installed any air pollution control system to area where grinding
of E waste is carried out.

e The unit has not installed any effluent treatment plant.

e It was observed that the untreated process effluent which is likely to contain
suspended solids, organic matter and heavy metals was continuously being
pumped to the adjacent municipal drain. The municipal drain was observed
chocked because of continuous pumping of effluent and the effluent was
overflowing to the adjacent land from the drain.

In view of the above default as per recommendation of RO, UPPCB, Ghaziabad,
Head Office, UPPCB, Lucknow has issued closure order dated 20.07.2023 U/S
32(1)(C) of Water (Prevention and Control of Pollution) Act. 1974 along with show
cause for impositions of Environmental compensation of Rs. 16,50,000/.
Annexure-XXVIL.

e Photographs taken during inspection are as follows:-
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M/s VDH Chemtech Private Limited, H 127 to 144 M G Road Industrial Area,
Hapur
e The unit was inspected on 20.06.2023.
e The unit was observed operational.
e The unit is having valid consent to operate The unit carries out manufacturing
of chemicals viz. Meta Cresol, Para Cresol, Butylated Hydroxy Tolune.

e The unit has installed cyclonic dust collectors to stacks of Thermic Fluid

Heater.

e The unit has installed effluent treatment plant for treating of process effluent.
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o The unit could not produce authorisation under hazardous waste rules, however
the unit shown record that it disposed hazardous wastes through M/s Sheetala
Waste Management Project., Bulandshahar , U.P.

In view of the above default notice has sent to industry vide letter dated
26.07.2023 by UPPCB. Annexure-XXVIL
M/s M.K. Industries Plot No. B-56, Phase-1, M.G. Road Industrial area, Hapur

e The unit was inspected on 20.06.2023.

e The unit was observed non operational.

o It was observed that the unit has provided facility viz. reactors, distillation
columns etc. for synthesis of chemicals. About 50 barrels of ethyl acetate and
other chemicals were also observed. However, the unit could not show consent
to operate / consent to establish for such unit.

In view of the above default as per recommendation of RO, UPPCB,
Ghaziabad, Head Office, UPPCB, Lucknow has issued closure order dated 20.07.2023
U/S 31A of Air (Prevention and Control of Pollution) Act. 1981 along with show
cause for impositions of Environmental compensation of Rs. 7,500 per day till the

compliance has been done by industry . Annexure-XXVIIL

e Photographs taken during inspection are as follows:-
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M/s Green Earth Recycler , Plot No. F-557, Industrial Areal, M G Road, Hapur,
e The unit was inspected on 27.06.2023.
e The unit was observed non operational.
e The unit has obtained consent to operate for dismantling and segregation of E
waste and authorization under hazardous waste rules.
M/s Eminent Polychem, Plot No-G 409, M G Road, Industrial Area,Hapur
e The unit was inspected on 27.06.2023.
e The unit was observed operational.
e The unit has obtained valid consent for manufacturing of varnishes , enamels or
lacquers through mixing and blending.
e The unit could not show authorization under hazardous waste rules or evidence

of disposal of hazardous wastes.
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e The unit informed that it does not generate any process residues and empty
barrels are disposed to recyclers.
In view of the above default notice has sent to industry vide letter dated

27.07.2023 Annexure-XXIX

M/S Akshay Mechotronics (India), Plot No. G-410, Phase —-II, M.G. Road
Industrial Area, Hapur

e The unit was inspected on 27.06.2023.

e The unit was observed operational.

e The unit makes switch gear boxes. The unit carries out powder coating and
metal surface treatment (phosphating).

e The unit could not show consent to operate and authorization under hazardous
waste rules. The unit informed that it has not obtained consent to operate and
authorization under hazardous waste rules.

e Containers containing process effluent were observed stored in the unit
premises.

e The unit has not provided any effluent treatment plant for treating process
effluent, which indicates unauthorized disposal of untreated effluent by the
unit.

e The unit could not show any evidence of authorized disposal of hazardous
wastes viz. process sludge, which indicates unauthorized disposal of hazardous

wastes.
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e The unit informed that it uses diesel in powder coating process; which is not
approved fuel as per orders of Commission for Air Quality Management in
National Capital Region and Adjoining Areas.

In view of the above default recommendation sent to Head Office, UPPCB for
issuance of Show Cause Notice U/S 33A of water (Prevention and Control of
Pollution) Act. 1974, along with impositions of Environmental compensation of Rs.
10,000/per day till the compliance has been done by industry vide letter dated

28.06.2023. Annexure-XXX.

e Photographs taken during visit are as follows :-
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M/s A Q Recycling, Plot No-F-639, UPSIDC, Industrial Area, M. G. Road, Hapur

The unit was inspected on 27.06.2023.
The unit was non operational.

The unit has valid consent to operate for recycling of E Wastes and has

obtained authorization under hazardous waste rules.

The unit has installed cyclone dust collector as a Air Pollution control system.

M/s A S Enterprises, F-644 ,F-643, M G Road Industrial Area, Hapur

The unit was inspected on 27.06.2023.
The unit carries out manufacturing of lead ingots from waste batteries.

The unit has obtained valid Consent to Operate and authorization under

Hazardous & Other Waste Rules.

The unit was observed operational.

The unit has installed bag house and wet scrubber as air pollution control
system.

The unit could not provide any evidence regarding disposal of hazardous
wastes.

In view of the above default notice has sent to industry vide letter dated

26.07.2023 by UPPCB. Annexure-XXXI.

M/s DKY Sales Pvt Ltd , F-699, F-700, F-701 and G-633, G-634, G-635, MG

Road, Industrial Area, Hapur

The unit was inspected on 20.07.2023.

The unit carries out galvanization on steel sheets.

2



329

The unit has obtained valid Consent to Operate and authorization under
Hazardous & Other Waste Rules.

The unit was observed operational.

The unit has installed alkali scrubber as air pollution control system.

The unit disposes its hazardous wastes through M/s Bharat Oil & Waste

Management Ltd., Kanpur Dehat , U.P.

M/s Greenberry RG Healthcare (India) Pvt Ltd , F -710 to 715, Phase -1, MG

Road, Industrial Area, Hapur

The unit was inspected on 20.07.2023.

The unit was observed operational. The unit manufactures flexible packaging
materialrusing PET film , Ethyl Acetate and inks.

The unit has a biomass fired thermopack.

The unit could not produce consent to establish / consent to operate and
authorization under hazardous waste rules.

The unit could not show records of disposal of hazardous wastes.

The workers of unit were observed dumping process waste containing inks and
ethyl acetate on the roadside near to the unit.

In view of the above default RO, UPPCB has sent recommendation to Head

Office, UPPCB for issuance of Show Cause Notice U/S 31A of Air (Prevention and

Control of Pollution) Act. 1981 vide letter dated 25.07.2023. Annexure-XXXII.

Photographs taken during inspection are as follows :-
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M/s Centramac , F-676 to 678, M.G. Road, Industrial Area, Hapur

e The unit was inspected on 20.07.2023.

e The unit was observed operational. The unit manufactures Pyrolysis Oil,
Carbon Black & Steel Wire by pyrolysis of waste tyres.

e The unit has obtained valid Consent to Operate

e The unit could not produce authorization under Hazardous & Other Waste
Rules.

e The unit could not produce any records regarding disposal of hazardous wastes.

o The bags containing process wastes were observed stored improperly in open
area.

e Unit has installed effluent treatment plant for treatment of scrubbing water and
cooling etc. At time of inspection effluent treatment plant was not found
operational.

In view of the above default notice has sent to industry vide letter dated

26.07.2023 by UPPCB Annexure-XXXIII.

e Photographs taken during inspection are as follows :-
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M/s MGL Pharma and Chemicals Pvt Ltd, F-665 & 666, Phase-1, Industrial

Area, M.G. Road, Hapur:-

The unit was inspected on 20.07.2023.

The unit was observed operational. The unit manufactures Bulk Drugs
(Intermediate and API).

The unit has obtained valid Consent to Operate .

The unit could not produce authorization under Hazardous & Other Waste
Rules.

The unit could not produce any records regarding disposal of hazardous wastes
viz. process residues and sludge generated from effluent treatment.

The effluent treatment plant of the unit was observed non-operational and

poorly maintained.

In view of the above default notice has sent to industry vide letter dated

25.07.2023 by UPPCB Annexure-XXXIV
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e Photograph of effluent treatment plant is as follows :

Lt

Summary of the Industries:-

Sl Industry name and Date of Complying/Non- Action taken
No. Address inspection Complying
1. |M/s S F Recycling Pvt |29.05.2023 | Complying -
Ltd, Plot No. F-4, M.G.
Road Industrial Area,
Hapur
2. | M/s M T Recycling Pvt | 29.05.2023 | Non-Complying | UPPCB issued  Show
Ltd, Plot No. F-44, M.G. Cause Notice  dated
Road Industrial Area, 05.07.2023 U/S 31A of
Hapur Air  (Prevention  and
Control of Pollution) Act.
1981, along with
impositions of
Environmental
compensation of Rs.
10,000 per day till the
compliance has been done
by industry
3. | M/s Janseva Metal, Plot | 29.05.2023 | Non-Complying | UPPCB issued Show
No. F-6 and 7, Phase -1, Cause Notice  dated
M.G. Road Industrial 05.07.2023 U/S 31A of
Area, Hapur Air  (Prevention  and
Control of Pollution) Act.
1981, along with
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impositions of
Environmental
compensation of Rs.

10,000 per day till the
compliance has been done
by industry

M/s Hayat E-Recyclers
Private Limited, Plot No.
F-53 F-54, M G Road
Industrial Area, Hapur

29.05.2023

Complying

M/s Hayat E Recyclers
Pvt Ltd , F-55, M G Road
, Industrial, Area, Hapur

29.05.2023

Complying

M/s P B Metals, F-61 62,
M G Road Industrial
Area, Hapur

29.05.2023

Complying

M/s Krishna Organics, F-
99 to 102, MG Road
Industrial Area, Hapur

29.05.2023

Complying

Moh. Jaki, Plot No. F-
85, MG Road Industrial
Area, Hapur

29.05.2023

Non-Complying

UPPCB issued Show
Cause Notice dated
19.07.2023 U/S 33A of

water (Prevention and
Control of Pollution) Act.
1974 along with
impositions of
Environmental

compensation of Rs.

10,000 per day till the
compliance has been done

by industry

M/s Chinta Mani Yadav, | 29.05.2023 | Non-Complying | UPPCB issued Show

Plot No. F- 86, MG Road Cause Notice  dated

Industrial Area, Hapur 20.07.2023 U/S 33A of
water (Prevention and
Control of Pollution) Act.
1974 along with
impositions of
Environmental
compensation of Rs.

w2

10,000 per day till the
compliance has been done
by industry

48
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10.

M/s Verdeen Chemicals
Pvt Ltd, D-11, UPSIDC
Industrial Area, Phase - I,
Masoorie Gulawati Road,
Hapur

29.05.2023

Non-Complying

UPPCB issued Show
Cause  Notice  dated
05.07.2023 U/S 33A of
water (Prevention and
Control of Pollution) Act.

1974 along with
impositions of
Environmental

compensation of Rs.

10,000 per day till the
compliance has been done
by industry

11. | M/s 6R Recycler, F-272, 05.06.2023 Non-Complying | UPPCB has sent notice
M.G. Road Industrial for compliance vide letter
Area, Hapur dated 27.07.2023

12. | M/s Tojo Vikas | 05.06.2023 | Non-Complying | UPPCB issued Show
International Pvt Ltd, Plot Cause  Notice  dated
No. F-289, 290, 291, 19.07.2023 U/S 31A of
UPSIDC Industrial Area, Air  (Prevention and
Phase-1, M.G. Road, Control of Pollution) Act.
Hapur 1981, along with

impositions of
Environmental
compensation of Rs.
9,75,000.

13. | M/s Sojal Petro | 05.06.2023 | Non-Complying | UPPCB has sent notice
Chemicals Industries, for compliance vide letter
Plot No. F-292 & 298- dated 26.07.2023
299, MG Road Industrial
Area, Hapur

14. | M/s Lakshmi  Chem | 05.06.2023 | Non-Complying | UPPCB issued Show
Products Pvt Ltd, F 319 Cause  Notice  dated
to 322, Phase -1 , MG 20.07.2023 U/S 31A of
Road Industrial Area, Air  (Prevention and
Hapur Control of Pollution) Act.

1981, along with
impositions of
Environmental
compensation of Rs.
10,000 per day till the
compliance has been done
by industry

15. | M/s Vision Resins and | 05.06.2023 | Non-Complying | UPPCB has sent notice

WP
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Resol Pvt Ltd , F-273,274 | And for compliance vide letter
UPSIDC, Industrial Area, | 20.07.2023 dated 25.07.2023
M G ROAD, Hapur
16. | M/s Leena Organics Pvt | 05.06.2023 | Complying -
Ltd, A-11 and 12, Phase-
2, UPSIDC Industrial
Area, M.G. Road Hapur
17. | M/s Incotech Inks PG, | 05.06.2023 | Non-Complying | UPPCB has sent notice
Plot No-F-630 to F-635, for compliance vide letter
UPSIDC, Phase-1I, M.G. dated 26.07.2023
Road Industrial Area,
Hapur
18. | M/s AHCO Recycling | 05.06.2023 | Non-Complying | UPPCB issued Show
Company Plot no. F- Cause  Notice  dated
583,Industrial area, 20.07.2023 U/S 31A of
M.G.Road, Hapur Air  (Prevention and
Control of Pollution) Act.
1981, along with
impositions of
Environmental
compensation of Rs. 7500
per day  till the
compliance has been done
by industry
19. | M/s Greeniva Recycler | 07.06.2023 | Complying -
Pvt Ltd , Plot No. G-284,
M.G ROAD, Industrial
Area, Hapur
20. | M/s Omson Chemicals , | 07.06.2023 | Non-Complying | UPPCB has sent notice
G-285, M.G. ROAD, for compliance vide letter
Industrial Area, UPSIDC dated 26.07.2023
Road No.2, Hapur
21. | M/s Arsh Recycling Pvt | 07.06.2023 Complying -
Ltd , F-203, UPSIDC
Industrial Area, M.G.
Road, Hapur
22. | M/s Parara Udyog, F-195 | 07.06.2023 | Non-Complying | UPPCB issued Show
And F-196, M.G. Road, Cause Notice  dated
Industrial Area, Hapur 19.07.2023 U/S 33A of
water (Prevention and
Control of Pollution) Act.
1974 along with
J impositions of |
e

S0



336

Environmental
compensation of Rs.
10,000 per day till the
compliance has been done
by industry

23.

M/s Shree Balaji
Enterprises , G-34-35 &
F-34, M. G. Road
Industrial Area, Hapur

07.06.2023

Non-Complying

UPPCB has sent notice
for compliance vide letter
dated 27.07.2023

24.

M/s R S Organics Pvt
Ltd, F-156-159, M. G.
Road Industrial Area,
Hapur

07.06.2023

Non-Complying

UPPCB has sent notice
for compliance vide letter
dated 27.07.2023

25.

M/s Modern Hardware
Pvt Ltd, F-175, 176 177,
UPSIDC, Industrial Area,
M.G. Road, Hapur

07.06.2023

Non-Complying

UPPCB has sent notice
for compliance vide letter
dated 26.07.2023

26.

M/s SRK Enterprises , F-

07.06.2023

Non-Complying

UPPCB has sent notice

144, Phase-1, M.G. Road, | and for compliance vide letter
Industrial Area, Hapur 20.07.2023 dated 26.07.2023
27. | M/s Ganpati Wire & |07.06.2023 | Non-Complying | UPPCB issued Show
Plastic Products , F -391 Cause  Notice  dated
,Phase-1, M.G. Road, 05.07.2023 U/S 33A of
Industrial Area, Hapur water (Prevention and
Control of Pollution) Act.
1974 along with
impositions of
Environmental
compensation of Rs.
10,000 per day till the
compliance has been done
by industry
28. | M/s B.R.P. Infotech Pvt. | 12.06.2023 | Complying -
Ltd., Plot No. F-394,
Phase-1, Industrial Area,
M.G. Road, Hapur
29. | M/s B.R.P. Infotech Pvt. | 12.06.2023 | Complying -
Ltd., Plot No. F-381,
Industrial Area, M.G.
Road, Hapur
30. | M/s Shivam Foundry, F- | 12.06.2023 | Complying -
382,M.G. Road Hapur . L
31. | M/s Angad OrgarTics , | 12.06.2023 Complgng -

PV
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Plot No. F-127,Phase-1,
UPSIDC M.G. Road
Industrial Area, Hapur

32. | M/s MDT Lubricants | 12.06.2023 | Non-Complying | UPPCB issued Show
India Inc , F 125 Phase-1, Cause  Notice  dated
M.G Road, Hapur 28.07.2023 U/S 3A of Air

(Prevention and Control
of Pollution) Act. 198
along with impositions of
Environmental
compensation of Rs.
7,500 per day till the
compliance has been done
by industry

33. | M/s Epoxy House , F-118 | 12.06.2023 | Complying -

F-119, M.G. Road,
Industrial Area, Hapur

34. | M/s Triveni Medichem | 12.06.2023 | Non-Complying | UPPCB has sent notice
Pvt Ltd, Plot No. B-12, for compliance vide letter
M.G. Road Industrial dated 28.07.2023
Area, Hapur

35. | M/s A K Metal, Plot No. | 12.06.2023 | Complying -

H-3, M.G. Road
Industrial Area, Hapur

36. | M/s Lakshmi Chemicals, | 20.06.2023 | Non-Complying | UPPCB issued Show
Plot No. F-24, M.G. Road Cause  Notice  dated
Industrial Area, Hapur 28.07.2023 U/S 3A of Air

(Prevention and Control
of Pollution) Act. 198
along with impositions of
Environmental
compensation of Rs.
7,500 per day till the
compliance has been done
by industry

37. |M/s B N Metals H-35, | 20.06.2023 | Complying -

M.G. Road Hapur

38. | M/s Hello Aromatics Pvt | 20.06.2023 | Non-Complying | UPPCB issued Show

Ltd, Khasra No-19, M G Cause  Notice  dated

Road, Village
Hapur

Dhera,

28.07.2023 U/S 3A of Air
(Prevention and Control
of Pollution) Act. 198
along with impositions of
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Environmental
compensation of Rs.
7,500 per day till the
compliance has been done
by industry

39. | M/s More Bright E Waste | 20.06.2023 | Complying
Recycler Private Limited,
C - 78, Phase - III, M.G.
Road Industrial Area,
Hapur

40. | M/s  Esquire  Estates | 20.06.2023 | Non-Complying
Private Limited, F-685to
688 M.G. Road Industrial
Area, Hapur

UPPCB has sent notice
for compliance vide letter
dated 27.07.2023

41. | M/s R.S. Enterprises, Plot | 20.06.2023 | Non-Complying
No. F-689, M.G. Road
Industrial Area, Hapur

UPPCB issued closure
order dated 20.07.2023
U/S 32(1C) of water
(Prevention and Control
of Pollution) Act. 1974
and show cause for

impositions of
Environmental
compensation of Rs.
16,50,000.

42. |M/s VDH Chemtech | 20.06.2023 | Non-Complying
Private Limited, H 127 to
144 M G Road Industrial
Area,
Hapur

UPPCB has sent notice
for compliance vide letter
dated 26.07.2023

43. | M/s M.K. Industries Plot | 20.06.2023 | Non-Complying
No. B-56, Phase-1, M.G.
Road Industrial area,
Hapur

Closure order issued vide
letter dated 20.07.2023
U/S 31A of Air
(Prevention and Control
of Pollution) Act. 1981,
along with impositions of
Environmental
compensation of Rs.
7,500 per day till the
compliance has been done
by industry.

44. | M/s Green Earth | 27.06.2023 | Complying
Recycler , Plot No. F-
557, Industrial Areal, M .

kW
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G Road, Hapur

45.

M/s Eminent Polychem,
Plot No-G 409, M G

27.06.2023

Non-Complying

UPPCB has sent notice
for compliance vide letter

Road, Industrial dated 27.07.2023
Area,Hapur

46. | M/S Akshay 27.06.2023 Non-Complying | Issuance of Closure order
Mechotronics (India), U/S 32(1)(C) of water

Plot No. G-410, Phase —
II, M.G. Road Industrial
Area, Hapur

(Prevention and Control
of Pollution) Act. 1974,
along with impositions of
Environmental

compensation of Rs.
10,000 per day till the
compliance has been done

by industry is under
process.
47. | M/s A Q Recycling, Plot | 27.06.2023 | Complying -
No-F-639, UPSIDC,
Industrial Area, M. G.
Road, Hapur
48. | M/s A S Enterprises, F- | 27.06.2023 | Non-Complying | UPPCB has sent notice

644 F-643, M G Road
Industrial Area, Hapur

for compliance vide letter
dated 26.07.2023

49.

M/s DKY Sales Pvt Ltd ,
F-699, F-700, F-701 and
G-633, G-634, G-635,
MG Road, Industrial
Area, Hapur

20.07.2023

Complying

50.

M/s  Greenberry RG
Healthcare (India) Pvt
Ltd , F -710 to 715, Phase
-I, MG Road, Industrial
Area, Hapur

20.07.2023

Non-Complying

Issuance of Show Caus?

Notice U/S 31A of Air
(Prevention and Control
of Pollution) Act. 1981,
along with impositions of
Environmental
compensation of Rs.
7,500 per day till the
compliance has been done
by industry is under
process.

51,

M/s Centramac , F-676 to
678, M.G. Road,
Industrial Area, Hapur

20.07.2023

Non-Complying

UPPCB has sent notice
for compliance vide letter
dated 26.07.2023

5Y
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52. | M/s MGL Pharma and | 20.07.2023 | Non-Complying | UPPCB has sent notice
Chemicals Pvt Ltd, F-665 for compliance vide letter
& 666, Phase-1, dated 25.07.2023
Industrial Area, M.G.
Road, Hapur

Joint committee had inspected 52 Industries. Further as per the directions the
inspections of rest Hazardous units situated in industrial as well as non-conforming

area of District Hapur are being conducted in ongoing manner.

e
W - ‘;@h“/ Q\)

(Vipul Kumar)  (Kjshan Singh) (Ashbir Singh) (Shubham Srivastav)
AEE, UPPCB AEE, UPPCB Scientist ‘D’ Sub-Divisional
Ghaziabad Ghaziabad CPCB, New Delhi Magistrate
Collectrate Hapur
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